
THE GAUHTI HIGH COURTATGUWAHATI
(THE HIGH COURT OF ASSAM:NAGALAND:MIZORAM AND ARUNACHAL PRADESH)

NOTIFICATION
Dated: Guwahati, the 03'd of February,2024

NO.HC.WI-84/2020/898/A ### The Hontle Gauhati High Court has been

pleased to direct all the Secretaries of District Legal Seruices Authorities of Assam

and the Secretary. Gauhati High Court Legal Services Committee to pafticipate in

the Sensitization Programme on the toplc "Asem Uictim Compensation

Scheme, 2O72" scheduled to be held on 06-02-2O24 from 02:00 p.M. to
03:00 P.M, through viftual mode.

The link for the proposed training is httos: I lbit.lvl 3SouPlx

The General Instructions for Training (Online mode) for

participatlon are enclosed along with the notification.

By Order
Sd/- S. Dhar

REGISTRAR (JUDICIAI)
Memo No. HC.VII-84/2020/899-910/A Dated:03-02-2024
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Drspur,

Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon,ble the Chief Justice

(Acting), Gauhati High Court, Guwahati.

4. The District and Sessions Judges,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi / Hojai lJorhat / Kamrup (M) / Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur /'trnsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong.

(He/She is ,equested to inform all the concemed Officerc
a but th is Notifica tion).
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5. The Secretary Gauhati High Cout Legal Services Committee.

6. The Member Secretary, Assam State Legal Services Authority.

7. The Poect Manager, Gauhati High Court, Guwahati.

(He is rcquested to upload the notifiattbn immediately in
the official websib of the caahati High CouO Guwahati).

8. The Administrative Officer, Judicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy.

9. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan patha(

Gauhati High Court, Guwahati for his Lordship's kind information.

10. The CA to the Registrar General, Gauhati High Court, Guwahati.
THE LIST OF OFFICERS HEREINABOVE IS NOT NECESSARILY IN ORDER OF SENIORITYI
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